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"Considering the stand taken by the authorities and there being no adherence of the

statutory provisions, which aspect has already been considered by the Co-ordinate Bench of
this Court in the case of M/s Vishnu Sugar Mills Limited and Another (Supra), and such
consideration being apparently absent in the impugned orders, this Court finds it
appropriate to set aside the original order as well as the appellate order, which is annexed
in the writ petition as Annexure-P/5 and Annexurer-P/6 respectively.

Accordingly, in view of the impugned orders having been set aside, the Respondent
No.-3, The Cane Commissioner, Sugarcane Industries Development, Government of Bihar,
Patna is directed to undertake the process of consideration of settlement of disputed 10
villages by providing proper hearing to all the parties concerned within a period of four

weeks and necessary orders shall be passed strictly in light of the statutory provisions and
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also the parameters fixed by a Co-ordinate Bench of this Court in the case referred
hereinabove, to avert further litigation in the matter.

Accordingly, the writ petition is disposed off."
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